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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW DELHI

1880/91 .Q
• OA/ fMOMOtX No '

Krithan Pal Singh 0.5. Wainaa
APPLICANT (S)

Unian of India a^ra^
RESPOltoENT (S)

Office Report

SRO

COUNSEL

COUNSEL

Orders

2228/91

Patitienar through Shri B.O. fladhok,p r oxy
for Shri B.S. Plainaa, Counaal.

Thia Wiac. Patition ia for ratantion

of tha O.A. filad bafora tha Principal

Banch of tha Tribunal. Tha applicant ia

at praaant aoplayad at Kannauj. Kannauj
ia only about 170 oilaa froo Allahabad Banch
of tha Tribunal and ha can conwaniantly fila

hia caaa thara. fi.P. rajacted. Tha papara

•ay ba givan back to tha applicant for

filing tha caaa bafora tha concarro d Banch.

(Af^ITAV BANER3I)
CHAIRHAN

23.8.91
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To

9Jj Jl,j^

CENTR/tL ADWINISTR4TI\/E TRIBUNAL
Principal rfmph

IS&iridkot Housffi,
CopejsnicUjs, Plargj
Nbu Dslhi-IiQODl

Deputy Registrar (j), Datedi
^ntral ^dministratiie Tribunal. ^
Principal Bench, Neu Dclli:..

!• Stoi Krlshan sincN

y^spatch

»lri Kiriahan Pal Slfioh Ragn, No, 0^

V E R s a s
UOI

Sir,

^*******APPLICANT(s)

••^****»respondent(s)

I am dlrectad to foruarcL herewith a- copy of
Order faaagd ^ this Tribunal in
mantroned caS^r'̂ ^a'Sli'Sf, aatian, if any.ror information

Please acknouledga receipt.

Yoyga faithfully,

)(AfilL SRiV^StiAVvO
SECT ION OFriCER (J-Il)
For ly, , r — -

. r- . .. ^ ' ''.x. :
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Krishan Pal Singh

1880/91
19 .

Shri 8.S. nainaa

APPLICANT (S) COUNSEL

Unian af India

RESPOttoENT (S) COUNSEL

OfTice Report

SRO

Orders

H.P. 3228/91

Patitianar thraugh Shri B,0* nadhak»pT axy
Par Shri B«S« Painaa, Caunaal.

Thia Piae. Patitian ia far ratantian

af tha O.A, filad bafora tha Principal

Baneh af tha Tribunal. Tha applicant ia

at praaant aaplayad at Kannauj. Kannauj

ia enly abaut 170 ailaa froa Allahabad Banch

af tha Tribunal and ha can convaniantly fila

bia caaa thara. P.P. rajactad. Tha papara

•ay ba givan back ta tha applicant far

filing tha caaa bafora tha concarra d Banch.

(APHAV BANCR3I)
CHAXRPAN
23.8.91


